
HIGH COURT OF JAMMU AND KASHMIR AT JAMMU 
***** 

CORRIGENDUM 

Necessary Corrigendum to Order No.1386 dated 22-3-2017 is issued as 

under:-

Sr.No Name of t he Court Read For 
Salary POL 

( Rs . In lacs.) ( Rs. In lacs) 

1 M unsiff, Tan gmarg 0.30 0 .30 
By Order. 

Deputy Registrar ( 

No: ~~\<1..~/AC Dated: ~ ~ 1 ~Jrn 17_ 

Copy to the : 

1. Munsiff , Tangmarg. 
2. Treasure Officers, Tangmarg . 

-------------------for information & necessary action. 


